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(b) whether* the demand* include
(1) supply of 12 Ozs ration on par 
with the State Government employee*, 
(li) grant of ex-̂ratia Famine Relief, 
(ui) grant of advance of 3 months' pay 
recoverable in 39 instalments, and (iv) 
suspension of all recoveries from the 
salaries of employees till the situation 
improves,

(c) if so, the reaction of Govern
ment thereto, and

(d) the step5 which Government 
contemplate to take m order to miti
gate the suffering  of the famine 
stricken employees and workers of 
the Central Government working in 
Bihar’

like Deputy Prim* Minister mad 
Minister of Finance  (Shri Morarjl 
Deoai) (a) and (b) Yes Sir

(c)  and (d) It is huped that the 
State Government wou.j take action 
to remove the dispant> in the ration 
scales The Central Gtneinment have 
sanctioned an advance nf three months' 
pay, subject to a maximum of Rs 500, 
recoverable in 24 equal monthly in
stalments, to non-gazeHed Central 
Government employees posted m ae* 
venteen districts of Binar affected 
drought The concession 1# also ad
missible to employees, who hail from 
such area* but are posted outride, if 
their families continue to reside in the 
affected areas The other two demands 

mentioned  in  items  (*i)  and
(iv)  of part (b) have also b«*n 
considered but it ha* not bten found 
possible to agree to them
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KxteMloB «| time 10 ooatnetsrs

4M9. SbH liobo FnUn; will the 
Minivter of Wot̂ Bowriny juid BmJh 
H7 be pleased to state:

(a) whether it is a fact that it I* 
the general practice to grant exten
sions of time for the completion of 
contracts;

(b) if so, whether it increases the 
cost of the contract; and

(c) whether the extension* are due 
to miscalculations of time or for any 
other reasons?

The Deputj MiaJster is the Mlafe* 
try of Works, Hooting and Sapyiy 
(Shri  Iqbal  Singh; (a) to  (c). 
The information is being  collected 
and will be laid on the Table of the 
House.

29, 1097 Writtm Antwtrs  &43»

Drinking water supply ache—t 1b 
Bangalore etty

M9f. Shri E. Lakkappa: Will the 
Minister of Health and Family fUa<
alng be pleased to state:

(a) whether there is any scheme 
envisaged by Government of India to 
provide grant or loan to Bangalore 
City Corporation in Mysore State to 
improve dunking water facilities ia 
Bangalore City;

(b) if so, the nature of the help 
envisaged by Government of India; 
and

(c) if not, the reason* therefor?

The Mtwistwr of Health «a| Ikafljr 
Planning (Dr. & CtaaAnNnfctar) (a)
Yea

(b)  The Schemo is eligible for 109 
per cent loan from the Govanunent 
of India which Is the pattern of Con
tra! assistance for the Wafttr #Bpply 
Bchttnes under the Urtun Phtao ̂  
the National Watar doppty and 
tation Frottimma.

(®5 Dooa uo* axiM.




